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LEGISLATIVE ASSEMBLY
NATIONAL CAPITAL TERRITORY OF DELHI
Bulletin Part-I

(Brief summary of proceedings)
Tuesday, 09 March 2021 / 18 Phalgun 1942 (Saka)

Sh. Ram Niwas Goel, Hon’ble Speaker in-Chair

The Chair greeted Hon’ble Members and stated that no business other than the business
listed for the day will be taken up for discussion by the House.

Special Mention (Rule-280) :
Hon’ble Speaker directed that the matters to be raised by the following Members under
Rule-280 be treated as read :

Sh. Ajay Mahawar

Smt. Pramila Dhiraj Tokas
Sh. Jai Bhagwan

Sh. Akhilesh Pati Tripathi
Sh. Om Prakash Sharma

Sh. Sanjeev Jha

Sh. Som Dutt

Sh. Abhay Verma

Sh. Pawan Kumar Sharma
0. Sh. Mohan Singh Bisht

M.
2o

ANNUAL BUDGET (2021-22) :

Presentation of Annual Budget (2021-22) :
Sh. Manish Sisodia, Hon’ble Deputy Chief Minister presented the Annual Budget of
NCT of Delhi for the financial year 2021-22.

Demands for Grants for the financial year 2021-22 :

Hon’ble Deputy Chief Minister presented the Demands for Grants for the financial year
2021-22. The Chair informed the House that the same will be considered on 12"
March, 2021.

Presentation and Voting on the Supplementary Demands for the financial year
2020-2021 :

Hon’ble Deputy Chief Minister presented the First and Final batch of Supplementary
Demands for Grants for the financial year 2020-2021.

The Supplementary Demands were considered Demand-wise and passed by voice-vote.

Appropriation (No.1) Bill, 2021:

Hon’ble Deputy Chief Minister introduced the ‘Appropriation (No.1) Bill, 2021” (Bill
No. 01 of 2021) with the leave of the House.

The Motion was put to vote and adopted by voice-vote.

The Bill was considered clause-wise.

Hon’ble Deputy Chief Minister moved that the Bill be passed.

The Motion was put to vote and adopted by voice-vote.

The Opposition Members demanded discussion on the issues related to purchase and
AMC of buses in Delhi Transport Corporation. The Chair stated that they could raise
the issue during discussion on Motion of Thanks and Annual Budget.

The Opposition Members walked out of the House in protest against the decision of the
Chair.
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The Chair informed about arrangement for distribution of Mobile Tablets to Hon’ble
Members. The Chair further requested the Hon’ble Members to bring the Mobile Tablet
to every sitting to peruse the documents related to the business conducted by the House.

Adoption of Report :
Ms. Rakhi Birla, Hon’ble Deputy Speaker moved that :
“This House agrees with the First Report of the Business Advisory Committee
presented to the House on 08" March 2021".
The Motion was put to vote and adopted by voice-vote.

Election to Financial Committees :

Shri Arvind Kejriwal, Hon’ble Chief Minister moved the following motion:

“That the Members of this House do proceed to elect in the manner required under
Rule 192(2), Rule 194(2) and Rule 196(2) of the Rules of Procedure and Conduct of
Business in the Legislative Assembly of National Capital Territory of Delhi, nine
Members each from amongst themselves to serve as Members of the Public Accounts
Committee, Estimates Committee and Committee on Government Undertakings
beginning from 1st April, 2021

The Motion was put to vote and adopted by voice vote.

The Chair greeted Sh. Jarnail Singh, Hon’ble Member on his birthday.
The Chair adjourned the House upto 11.00 AM on Wednesday, 10 March 2021.

C. Velmurugan
Secretary



